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Regional Office, U.P. Pollution Control Board, Ghaziabad
Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in

e g .L%Q\;S...----/NGT-214/OA-220/2024 e ..;5..1..1..05/')09/7

To,

Sub:

The Registrar,

The National Green Tribunal,

Principal Bench, ’

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Action Taken Report on behalf of UPPCB, in compliance of Hon’ble NGT

order passed on 05.03.2024 in the matter of Ms. Somya Singh (Minor)
VS Commissioner of Police, Ghaziabad, UP & Ors. in OA No. 220/2024.

Respected Sir,

With reference to the above-mentioned subject in compliance of Hon’ble

National Green Tribunal, order dated 05.03.2024 Ms. Somya Singh (Minor) vs
Commissioner of Police, Ghaziabad, UP & Ors. in OA No-220/2024, action taken
report is hereby submitted for kind perusal and necessary action please.
Enclosure: As above.

(Vikas‘Mishra)

Regional Officer
Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for

information.

. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,

Lucknow for information.

Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi
for perusal and necessary action please.

Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

Regional Officer
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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

OA No 220/2024

Ms. Somya Singh (Minor) APPLICANT

Versus

Commissioner of Police, Ghaziabad, UP & Ors. RESPONDENTS

Status report in compliance to the order dated 05.03.2024 passed by Hon’ble

Tribunal.

1. That, the matter was taken up by this Hon’ble Tribunal on the basis of an
application alleging that an unauthorized, illegal and perpetual noise
pollution/nuisance is caused due to the high wattage sound amplifiers
played in the marriage lawns/banquet namely Golden View Resort and
Mount Green Farm/Resort situated just opposite to the colony. It has also
being alleging that loud music played, crosses the permissible noise limit
and disrupts the local residence.

2. That, in view of above the averment Hon’ble Tribunal vide order dated
05.03.2024 had directed following:-
evirennens 3. The issue needs to be duly looked into by the Member

Secretary, Uttar Pradesh Pollution Control Board (UPPCB) by carrying out

the spot inspection, ascertaining the level of noise pollution caused by the

project proponent and also taking the appropriate remedial action.

4. Hence, we disposed of the OA directing the Member Secretary, UPPCB

to take appropriate action to remediate the situation expeditiously and file

action taken report before the Registrar General of the Tribunal within
three months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF. If

Lok
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found necessary, the matter will be listed for consideration before the
Tribunal...........

3. That, in compliance to the above mentioned order dated 05.03.2024
UPPCB, Ghaziabad has issued a letter to M/s Golden View Resort and M/s.
Mount Green Farm/Resort opposite MCC Signature Homes, Raj Nagar
Extension, Ghaziabad on 10.05.2024 to provide information regarding
bookings at Marriage lawns/banquet halls, so that noise monitoring may
be carried out. Copy of the said letter is attached herewith as Annexure-I.

4. That, in reply to the above, a letter dated 21.05.2024 were received in this
office vide email on dated 21.05.2024, stating that no bookings have made
till one month. The copy of the said letter is attached as Annexure-Il.

5. That, the inspection of marriage halls was carried on dated 16.05.2024 in
presence of Shri Arun Tyagi, Manager as representative of M/s. Mount
Green Farm/Resort and Shri Umesh Tyagi, Manager, as representative of
M/s Golden View Resort. During visit it was observed that the marriage
lawns/banquets hall in the name of M/s. Mount Green Farm/Resort and
M/s Golden View Resort located at Village Sihani Khurd, Raj Nagar
Extension, Ghaziabad are situated opposite MCC Signature Homes, Raj
Nagar Extension, Ghaziabad just across the NH-58 bypass at a distance of
25 meter approximately.

6. Topographical view of site in question is as below:-
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7. That, it is a prime location of Raj Nagar Extension with connectivity to the

main NH-58 road and some prominent area of Ghaziabad. However, this is

NH-58 bypass road which connects with main NH-58 Delhi-Meerut Road.

8. That, M/s Mount Green Farm/Resort is having 03 numbers of DG sets of

capacity 62.5 KVA, 125 KVA & 125 KVA respectively with acoustic enclosure
but inadequate stack height and other marriage hall M/s Golden View
Resort is having 03 numbers of DG sets of capacity 62.5 KVA, 125 KVA &

125 KVA respectively with acoustic enclosure.

9. That, due to non-event season no events/functions was being carried out

by the marriage halls as was found during the visit, hence in these

circumstances, ambient noise monitoring could not be carried out.

Observations and §uggestions:

1-

2-

Ambient noise monitoring could not be carried out as there was no
event/functions at marriage halls at the time of inspection.

It is pertinent to mention here that whenever any event/activities will
take place in the banquets halls and whenever DJ’s system shall be used
in open lawn it is natural that the ambient noise shall deteriorate. It is
advisable that during the events and activities, DJ’s and noise enhancing
equipment’s should be kept within the closed halls/Rooms equipped with
double glazed doors and not in open area/lawn. A letter has been sent to
Deputy Commissioner of Police, Ghaziabad for effective implementation
of Noise Pollution (Regulation and Control) Rules, 2000. Copy of said letter
is annexed as Annexure-lIl.

That, Deputy Commissioner of Police, Ghaziabad may be asked to take
steps for smooth traffic flow in the area and also to ensure compliance of
restrictions on the use of loudspeaker/public addresses system and sound

producing instruments during events.

%l (\“/ S
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4- That, it is also pertinent to mention here that under the Noise Pollution
(Regulation and Control) Rules, 2000 in para-5, the provisions for “A
loudspeakerar a public addresses system shall not be used except after
obtaining written permission from the authority” has been made. Hence
it is responsibility of owner has to obtain necessary permission from
designated authority as per provision of Noise Pollution (Regulation and
Control) Rules, 2000.

_E%i WVC/ Wi

(D.D. Verma) (Anshul Sharma) (Vipul Kumar)
L.A. AEE. AEE.
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1. M/s Golden View Resorts,
Village Sihani Khurd Opp. MCC singature Homes,
Raj Nagar Exiension Road, Ghaziabad.

[ 4

2. M/s Mount Green Farm/Resorts,
Village Sihani Khurd Opp. MCC singature Homes,
Raj Nagar Extension Road, Ghaziabad.
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....The issue needs to be duly looked into by the Member Secretary, Uttar
Pradesh Pollution Control Board (UPPCB) by carrying out the spot inspection, ascertaining

the level of noise pollution caused by the project proponent and also taking the appropriate

1

remedial action......
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Raj Nagar Extension, NH-58, Opp. M.R. Proview Developers, Ghaziabad {UP)
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(Proprietor)
Golden View Resorts
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Mount Green Farm

(Neetu Tyagi)
Proprietor
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“1. This original application has been filed by a student appearing in 12th Board
examination, residing in MCC Signature Homes, Raj Nagar Extension, Ghaziabad, Uttar Pradesh
raising the grievance that unauthorized, illegal and perpetual noise pollution/nuisance is caused
due to the high wattage sound amplifiers played in the marriage lawns/banquet namely Golden
View Resort and Mount Green Farm/Resort situated just opposite to the colony. As per the
allegation the loud music played, crosses the permissible noise limit and disrupts the local
residence........... ”
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